
7-

. \

CENTRAL AOrilNISTRATIUE TRIBUNAL
PRINCIPAL- BENCH;

N£U DELHI.

REGN.ND. O.A. 1646/B7.' ' DATE DF DECISION: 22.3,1 993

NJ<, Rbnn. ,,, Petitioner,

Versus

Union of India & Ors, . ... Respondents,

CDRAf^;

THE HON'BLE RR. DUSTICE U.S. mLI FIATH, CHAIRMAN.
THE HON'BLE MR. 0.N. DHOUNDIYAL, .F£P-IBER(a) .

For the Petitioner, ... Ncne,

- For the Respondents, ,,, Nona.

3UDGEPENT (ORAL) • •

• (By Hon'ble Wr, Justice U.S.; I%lirreith,
Chairman)

The grievance of the petit inner,who uas holding the

post of Superintendent of Police in the National Commission';

for SCa/STsj is For grant of special pay as granted to the

Assistant Directors in the Central Bureau of 1 nv/estigation.

The stand taken by the respondents- is that the 4th Pay Commi-
I

ssion stressed the necessity to limit the number of posts for

grant of special pay and after ap.plying its mind indicated

specific posts uhere they haua alloued the special pay. It

did not include the Superintendent of Police, Uhen the

expert body, like the 4th Pay Comirission has examined- the
/

question and did not grant . special pay 'to the holders of

this post, ue would not ba justified in interfering for the

purpose of issuing a direction regarding grant of

special pay, A declaration has been made that the post of

Superintendent of Police in the National Comirission is equal

• to the post of Assistant Director in the Central Bureau of
.. the

Investigation. Though/post has also beeri included in the

Schedule III-C in the l,p,3,(pay) Rules, 1954, it is

^pecifically made clear that it is only in respect of appointmani



of an I.P.S. officer to the post so that they can gst the
I

pay on their appointment on deputation in Central posts.

It is, therafore, obvious that the object is only to ensure

that the IPS offdcers ars treated on par uherevar thay are

posted. As the patitioner is not an IPS officerj he cannot

claim equiualcncB, IJe, therefore, see nc good ground to

interfere. This petition fails and is, thereforej, dismissed

r\'o costs, ' 'y-\ n (T^
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